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Translation of R1-(b) 
 

 
DOIDU-DMG/139/2024-M   Department of Mining and Geology District Office, Idukki 

Mini Civil Station, Thodupuzha-685584  
Phone: 04862 225480 
Email: geo.idu.dmg@kerala.gov.in 

 

From 

The Geologist  

To 
The District Collector  
Idukki 

 

Sir, 

 

Subject : Mines and Minerals - Illegal Rock Mining on Government Land in Chaturangapara Village -      

Report Submission -Reg 

 

Ref: 1. Kerala Minor Mineral Concession Rules, 2015 and Amendment 
2. Kerala Minerals (Prevention of Illegal Mining, Storage and Transportation) Rules, 2015 and 

Amendment 
        3. Letter No. DCIDK/7838/2023-E9 of that office dated 31/12/2023 
        4. Letter No. DCIDK/7838/2023-E9 of that office dated 19/02/2024 and enclosures 
 
Please see the above reference. A vigilance inspection was conducted in Chaturangapara Village In 

Udumpanchola Taluk of Idukki District regarding illegal mining on government land and the news of 

it was published  in the media. The information regarding illegal mining in the areas covered by the 

said inspection is furnished below. 

1. Papanpara Base - Bojan Company area 

During the site inspection conducted by this office on 26/07/2023 illegal quarrying of granite 

was noticed at Pappanpara base of Chaturangapara Village in Bojan Company side and based on 

report No. TLKUDM/1416/2023-G7 dated 26/07/2023 of the Thahasildar (LR) Udumbanchola 

regarding illegal quarrying of granite on the government  land bearing Survey No. 35/1 and 35/18 

follow up action has been taken with issue of notice as per rules.  Further, the Tahasildar (LR) 

Udumpanchola and Village Officer of Chaturangapara have been asked to take steps to prevent 

illegal mining on the government land . 

Based on the complaint against rampant illegal mining on government land in Parathod, 

Shanthanpara and Chaturangapara villages of Udumbanchola taluk, another inspection was 

conducted on 05/12/2023. It is evident that extensive quarrying of granite has resumed here and 

more granite has been mined and removed from the site than previous measurements. During the 

inspection it was noticed that 16,640 cubic meters of granite has been mined from the said area.  

Instruction was issued to the Tahasildar(LR), Udumbanchola to take action to prevent the entry of  
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vehicles and machinery used for mining to the place, prevent illegal mining in the area, to furnish 

details regarding the persons responsible for illegal mining as the deposit of granite mineral at the 

place is very high and there is possibility of re-starting of mining operations at  the place. 

An inspection was conducted on on 05/12/2023 in the Government land bearing Survey No. 1/1 on 

the west side of Chokramet near to this area. About 400 cubic meters of rock has been quarried 

here. The letter has been issued to provide the survey sketch of the site and the information of the 

persons who have done the excavation. 

2. Adukitanthan - Subbukandampara Road 

Based on the inspection conducted by the office on 27/07/2022, it has been observed and reported 

that extensive mining was  done under the guise of road construction of Adukitantan Subbukandam 

Para Road  located on the south side of pappanpara Nayiandi Hill in Chaturangapara village of 

Udumpanchola taluk. But in the inspection conducted on 11/01/2024, it has been found that more 

amount of mining has been done from the place than the previously reported quantity. A total of 

4,470 m³ of rock has been illegally mined and removed from two parts located here. 

A letter has been issued to the village and taluk to provide information regarding the said  mining. 

The Chaturangapara village officer has mentioned in his reply that the illegal mining occurred in the 

government land lying in between private lands. But no information was given as to who blasted the 

rock. But in the letter given by Udumbanchola Panchayat, it has been informed that the road was 

built on the basis of Thozhilurappu scheme andthat  no rock was broken for this purpose. No sketch 

or other description of it has been received till date. 

Action can be taken under the KMMC Act against persons/institutions who have been booked under 

the Land Conservation Act for illegal mining on government land. But the information of those who 

have done mining in the said places is not available. 

3. Illegal crusher in Shantanpara village in Puttadi area 

Inspection was conducted in land bearing survey no 131/1-1, 131/1-2, 131/1-3, 131/1-7, 132/1-3, 

132/1-7, 132/1-8, 132/1-9 at Shanthanpara Village where mining was done by Shantanpara Granites. 

It was seen that a crusher and tar mixing unit has been installed at the site and about 17,300 MT of 

mining products are stocked. Prohibition order has been issued by Village Officer on 8/12/2022 to 

the said Crusher. A letter to the Pollution Control Board and Shantanpara Panchayat to clarify 

whether permission has been received for setting up such construction units at the said land which 

includes government land and LA Pattaya land. A notice was issued to Jomon Mathew, Managing 

Director, Shantanpara Granites for taking further action for illegal stock. Thus stocking on LA Pattaya 

land and government land without permission is a violation of land tenure rules and land 

conservation rules. A letter has been given to the Devikulam Sub Collector to fix the boundary of 

private land, LA pattaya land and govt land, determine dimensions of each land, to confiscate the 

stock in government land and LA patta land, to cancel the pattayam of the said person under Land 

Customary Act(Bhu pathivu chattam) 

Also, 700 MT of mining products are found to be stockpiled illegally in Shantanpara Granites, a 

quarry which was previously operating on government land here. A letter has been sent to the 

Udumbanchola Tehsildar to provide the information regarding how much rock has been mined till 

date in the Shantanpara Granites Quarry  along with Taluk Surveyor's sketch, to take action for illegal  
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stocking of mining products on government land and to block the access to the old quarry on 

government land. 
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